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[Mr. Speaker)

given permission to any other motion.
You may write to me ten times. Unless
I give you the permission, ‘how can you
move it 7 Why do ail of you get up when
there is no intimation from you? Why
do you all get up when you do not know
whether your motion has been permiited
to be moved or not. Do not do that.

" 12.39 hrs,

RE DISTRIBUTION OF ALLEGFDLY
OFFENSIVE CALENDARS TO
M. Ps.

SHRI S. A. SHAMIM (Srinagar) :
May I raise the privilege motion ?

MR. SPEAKER : There is no privilege
motion at all. You cannot move that.
You may only make a submission.

Shri S. A. SHAMIM ; Let me make a
submission. Aad let this House decide
whether there is privilege involved.

MR. SPEAKER : Therc is no guestion
of the House daciding about that. Please
do_ not do that.

SHRY S. A. SHAMIM : It is a4 question
of privilege. If that is not a question of
privilege, you may dscide about that.

MR. SPEAKER : If somebody had
distributed calendars, how can this be
considered as a breach of a privilege of this
House ¢

At the niost, “Tie can invite the attention
of the House tost. Itis nota question of
breach of privilege. No, 1am not allowing
it.

SHRIS. A. SHAMIM : An objectionable
calendar s  being distributed among
Members of Pariament and it continues

MR, SPEAKER : By whom 7
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SHRIS. A. SHAMIM : By the Parfinment

Secretariat,

I want the entire House to see this calendar
published by the Punjab Government.
It is highly offensive and highly communal,
We have a National Integration Council
and we are celebrating the 800th anniversary
of Baba Fariid. But this is the calendar
which is being published and it is being
circulated by the Parliament Secretariat.
This is published by the Punjab Govem-
ment. [ would like the House to know what
this calendar contuins. Aa offence under
section 153 IPC is being committed
in the House..... ...

MR. SPEAKER : I do nat know if there
is anything wrong with it.

SHR1 8. A. SHAMIM : It is a question
of expasing scenes htke thes,

SHRI PILOO MODY (Godhra) : Are
you siting in judgement on what i=
happening 7 Otherwise, why should you
say that you do nat sece anything wrong
with it 7 I sec plenty of wiong with ii.

SHRI S. A. SHAMIM : Kindh allow
me to make my submission. You will
have to sce this before you deride.
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MR. SPEAKER : I have not aflowsd
it today.

SHRI K. LAKKAPPA (Tumkusy @ It
only pertains to the Punjabk Government.
Heo has nof raised any issue witich s relevant
for being discussed here,



msmk“mtislt thl!bls
happened it this House If sonmhmg i
"beln: distributed outsn(h

S SHR( S, A SHAMIM : _ has
- . ‘happened is that it is bunn dismbuted
ﬂ\rouxh the Pasliament . Secretariat.

" 'SHRI H. N. MUKERJEE (Calcutta—
North-East) : If Parliament ~Secretariat
inadvertently distributes to Members of
Parliament a blatantly communal document
with illustrations in a spirit which' goes
emirely against national intcgration, surcly
it is a matter of which the House should
take nots and it should stop that practice.

MR. SPEAKER : So many things come
and they are sent for distribution, like
calendars and diaries etc.

SHRI S. A. SHAMIM : Not 50 many
things. The  relevant  Direction is
Direction No. 128, under which only certain
specified things can be circulated, This
is not a post office for any private agency.

SHRI INDRANT GUPTA (Alipore) :
it is & Government firm.

SHRI SHYAMNANDAN MISHRA
{Begusarai) : 1 want to make a submission.
First of all, we would like to know what
the complaint exactly is so that we as a
Housé may be in a position to know whether
a breach of privilege has occurred or

SHRI S. A SHAMIM : Why don’t you
" permit me o explain about the breach of
mr m'k » fundamental right.......

MR, S?BAKBR I have not altowed

'anyﬂinumm ¥ had calhdme Law
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House wonldhhe to know what is'the -
offence that has - been  commitied, -
so thit the House may be in a. position
to make up its mind on whether & breach
of privilege has occurred or not. Why.
are you depriving the Members and sub-
sequently the House of the right to km

whether a breach of privilege has omrled
or not ?

MR. SPEAKER : Let bim please sit
down. Some calendar is being circulated
and that is all. :

SHRI S. A. SHAMIM : Not .sonie
calendar. But it is a Government publi
cation, which is highly contmunal.

MR. SPEAKER : ANl right, it 'is &
Government publication. Whether it is
within the proper limits or not, it is distri-
buted to the Members, and the hon. Member
can make a submission but not on a point
of privilege,

SHRI §. A, SHAMIM : Picase allow
me to make my submission. Why don’t
you allow me ?

: 1 do not allow it .
I have not aliowed anything today.

MR. SPEAKER
today.

SHRI S. A. SHAMIM : It continuwes to
be distcibuted by the Parliament Seuﬂxmt...

. SPEAKER : Will he kmdly sit
dovmnow 7 lhaveuotallowedwmotjun
today.

SHR! S. A. SHAMIM : I submit that
the distribution of the same must be stopped
mmmmgtdlyonﬁmuy makeup
your mind.

MR. SPEA"-.ER. 3 m can he
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SHRI S. A. SHAMIM : The Punjab
Government which has  printed it is
ashamed of its poblication and says this
is abjectionable. But you in your wisdom
say that there is nothing objectionable in
this.

MR. SPEAKER : Please it down, |
have seen these pictures. I have scen &
ot of them in Punjab, not only in calendars
produced by Government, but everywhere,
in museums, in collcges and schiools.

1
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SHRI JYOTIRMOY BOSU : Shame.

MR. SPEAKER : There is no question
of shame,

SHRIS. A. SHAMIM : This is maligning
& particular community. This Is preaching
communalism. . .

MR, SPEAKER : Please sit down. Do
not talk like that.

SHRI JYOTIRMOY BOSU: You should
make an observation condemning this,

MR. SPEAKFR : 1 have nothing to say
on it. But it needs examination,

SHRI S. A. SHAMIM : Do you give
me the right to raise this issue later ?

SHRI INDRANT GUPTA : On the
bottom of the shect of this calendar, it is
clearly wntten that s produced by
the Punjab Government Co-operative
Marketing Federation.

SHRI §. A. SHAMIM : The Joint
Secretary, Development, has  published
it.

SHRI INDRANMT GUPTA : First of
afll, there must be pictures like this in
muscums gnd other places,

MR. SPEAKIR : Yes.

SHRIINDRAJIT GUPTA : But the fact
remains—you have seen these picturey—-
that they are pictures of all sorts of afleged
gruesome and ghastly atrocities commitied
by a particular community against & parti-
cular community. Do you think that it
is right for such pictures to be incorporated
in a calendar and that calendar to be
distributed through your office to all the
MPs ? Why should that be done 2—Just
to hurt the susceptibitiths of some people
against others 7 1t goes against the whole
secular concept and atmosphere.
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MR. SPEAKER . It 12 not a queshon
fike that. Many things, hke calondars,
dianes and other things come When,
of course, a Government sends these things,

there s bound to be no suspicion about
it

SHRI INDRAJIT GUPTA

It 15 very
bad

MR SPEAKER But one thing 1s very
clear  Begsdes this, there are some pitures
about the fight against the Bnush There
1s the Parya Sahib  There are also pictures
of fight aganst the tyranny of some Mog-
hu! rulers or others

SHR!I S A SHAMIM [ am afrad you
ace iending justification to it (lnterrupsionsy

MR SPEAKIR  After all thev are
there They are hwistorical reproductions
Tomorrow you will say that there are manv
places in Delhi, why are they standing there
as permanent remunders of certain tyranny 7
The case 18 not ke that and so umple

SHRI § A SHAMIM  Does it mean
that history 1s to be written like this ”

MR SPEAKER it s a few indimiduals
npot  the whole commumty We arc ven
proud of our good relations with Mushm
commumty but not tyrants  Whv dentify
commumty with them *

THE PRIME MINISTER, MINISTFR
OF ATOMIC ENERGY, MINISTER OF
FLECTRONICS AND MINISTER OF
SPACE ISHRIMAT! INDIRA GANHDI)

47

SHRI A K GOPALAN (Palghaty It
1 nat & question of only & calendar bemng
distributed. There » no objecuion  a
calendar  is dusiributed by the Secretariat
But the calendar that is distributed con-
wint pictures which go agawut the polcy
of Government in regard 1o national inte-
gration and also communal barmony It

offensive calendars 202
10 MPs.

shows two commumtbies fighting agmnst
each other Suppose tlus calendar 15 liung
n a house where young boys see 1t, where
two communitics are fighting agamst
each other, not only fighting but brutality
1s bemng committed What will be the
result > The calendar s for seeing, 1t will
be hung 1 a house and even children will
see that So the question i1s not that the
office here 1s distributing the calendars.
The question 15 what will be the effect
of this distribition of these calendars by
this Secretanat ® Will it not go against
the very pnonciple and polwies of the
Government when everv dav they are saying
that there must be national integration and
communal harmonv * That 1s the mam
question

SHRI H N MUKFRIFE  rose—

SHRIMATLI INDIRA GANDHI Why
should vou get up Mr Mukenee > | had
got up. but in deference to Mr Gopalan,

I sat down The Speaker even looked
at me and ashed me to get up

Sir this i a very delicate sulyect, and, f
my hon friends opposite will excuse me,
I think no useful p rpose will be served 1n
prolonging a dicussion on it

SOME HON MIMBERS  Stop o
{Interruptrons)

SHRIMAT! INDIRA GANDHI H
may be musiaken, but I was toki that the
dutribution has stopped

AN HON MEMBER
ruptions)

No (later-

SHRIMATI INDIRA GANDHI  Tius
was the mformation which was pven to
me If it 1s incorrect, I shall look mto 1t
agam.

SHRI PILOO MODY  And also dismiss
the person who gave you wrong information.
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SHRIMATI INDIRA GANDHI : The
hon. House is quite right in being concerned
about the pictures or written matters which
can hurt any one community or ali
communtties or anybody, and Government
certainly is not in favour of such things.
But some events are part of history. 1
do not say that they should be portrayed
or not, but we should also be able to see
them in perspective. I think that we should
80 train our children and our young people
as well as others not to get excited about
something that has happened long ago.

SHRI INDRAJIT GUPTA : Have you
seen the pictures ?

SHRI S. A. SHAMIM : Old men also
are excited.

SHRIMATI INDIRA GANDHI
right; old men also are.

SHRI INDRAJT GUPTA : Historical
pictures should not have been  depicted
in this particular fashion. Please have
a look at them. (Interruptions).

: All

MR. SPEAKFR : Will you please listen
to the Prime Minisier ?

SHRI JYOTIRMOY BOSU : Out of 12
pictures, seven are definitely bad, We
cerainly welcome the other five pictures
which depict fighting  against British
impenahsm. (Interruptions). Please have
a look at them.

SHRIMATI INDIRA GANDHI : I
thiok that we are all aware of the sense of
the House now, and we can take action
accordingly. No purpose  will be served by
having a discussion here.

SHRI SHYAMNANDAN MISHRA :
The point is that it has alresdy been dis-
tributed. What do you say aout its distribu-
tion by a State Governiment which Is an act
ageinst the policy of the Govermment
of India. What is the effect of this ?

(Interruptions).

APRIL. 3, 1574

e ulie

SHRIMATI INDIRA GANDHI : The
State Government may be mistaken. 1 am
not condoning thess pictures &t alf, 1
have strong feclings about picturés, and 1
do not particularly like this type of pictuses,
but unfortunately in India—1 do not mean
just this particular calendar—such pictures
which are supposed to be realistic pictures,
as the hon. Speaker has said, are distributed
and they do exist. I am not condoning
them in any way, because my views happen
to be different. But we have to see the
matter in the context of what has been
happening in the country.

Now. the question is, (a) whether they
should have been disnibuted. That is
for the hon. Speaker to decide and take a
decision for the future on such distribution.

SHR1 SHYAMNANDAN MISHRA :
Such things arc there clisewhere also.

(Interruptions)

SHRIMAT] INDIRA GANDHI : Else-
where—we should certainly look into it.
As [ said, I may have been given wrog
information, but [ was under the impression
that the distribution has been stopped.
If it has not been stopped, it will be looked
into. [ should like to make one other
comment. The CGovernment of Punjab
might have acted umimaginatively but 1
do not think there was any deliberate in-
tention to hurt anybody or to go agains our
secular policy. I must say the Punpisb
Governmiont ix an entirely seoulsr Goverp.
ment and the Ministries are specinlly doa-
cerned about the minorities.

SHRIS. A. SHAMIM ; You are actuatly
condoning this, whatever you may ey,

SHRIMATI INDIRA GANDHY ¢ T am
not condoning it. I am msrely saying that
it is & delicate subject and ot Uy not aay
something which may provoke oeler re-
percussions and reactions.  Fifls is all 1am
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o RROF. MADHU DANDAVATE
{Rahpur) Mr. Spuker Sir....

(Inm'mpfiom)

This is a diﬁhrent mmer I am raising
somothlug clse,

I have brought to your notice a very
serious issue.

MR. SPEAKER : What is that ?

PROF. MADHU DANDAVATE : You
know that the Prime Minister is visiting
Poona on the 6ih of wlis month, One of
the Ministers of Maharashtra has declared
that when the Prime Minister goes to Poona
on thz 6th of this month, 5,000 Congress-
man shauld go to Poona with unbroken
bambo3s to beat the opposition. A report
witich has appeared in 'AMaratha' has
carried the full facts of what he has said.

(lum:apMe)

Thisisdeitroying the frecdom of organisa-
tion. We have no objection to the Prime
Minister going to Poona. She has the right
1o expross her views,

(Interrupthons)

But; ﬁb ﬁ'spon':says that 5,000 Congress-
mzn ‘dkowld go to Poons with unbroken
bimbaot 1o baat lhe opposkim

(Imiom)
MR S?BAK,ER Hzm&omtgex up

mss (SAKA)  offerstve colendars %06
to MPs.

Today, 0 many papers have been liid

on the Table of the Hoose: 'I‘hhi:oncmc .

This is an mtemung l'eporl. A

MR. SPMK&R No guestion of Iaymg
it. 1 have not alowed it.

PROF. MADHU DANDAVATE : We
want protection, In the name of the Prime
Minister, some Minister should not say -
sqmething.

(Interruptions)

The Minister of a State Government
says that 5.000 Congressmen should go to
Poona to beat the opposition.

MR. SPEAKER : You cannot get up
abruptly and biing any matter before the
House without previous notice to the
Speaker. Today, we have 10 hear Mr.
Gokhale.

it g Fovwdl : wel) wETEw WIS WY T W
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(Imerruptions)

SHRIMATI INDIRA GANDMI : I
only want to draw your attention and the
attention of the hon. House to the threat
which was given by the Mayor previously,
before this reply was given. In the heat of
the moment and argument, the Minister
may have said something,

(Interruptions)

PROF. MADHU DANDAVATE : We
arc maintaining utmost restraint. The
Prime Minister has the right to express
her views in & public meeting. We do not
deny that right to the Prime Minism.

_ {Interruprions)

. MR. SPEAKER : After alt,.the Speaker
must hive previous intimstion. Do not
get up sbruptly. 1 hsve no knowledge
ghout any wotion. You get up’ abmpﬂy.
- and then say something, - -



